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THB MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMlCALS A'NO 
PETROCHEMICALS (SHRI R. K. JAT-
CHANDRA SINGH) : (a) Yes, Sir. 

(b) The ration,\lc behind fixing above 
sizes is to ensure that plants are of 
minimum economic sizes, as recommended 
by Expert Committee, to obtain econo .. 
mies of scale and lower the cost of pro-
duction. 

(c) 7 units of Polyester Staple Fibre du 
not have at present the minimum econo-
mic size. However except one unit, all 
these units have been permitted to expand 
the capacity to the minimum economic 
size. 

Irregularities In construction of BHEL 
Towashlp 

3777. SHRI D.N. REDDY: 
SHRI MANIK REDDY: 

Will the Minister of INIJUSTRY be 
pleased to state : 

(8) whether the attention of Govern-
ment has been drawn to the news item 
appearing in the "Times of India" dated 
20 July, ! 986 according to which Central 
Vigilance Commission has detected irregu .. 
larities involving Jakhs of rupees in the 
construction of BHEL township's second 
phase at Noida ; and 

(b) if so, Government's reaction there-
On ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER .. 
PRISES (PROF. K. K., TEWARY) : (a) 
Yes, Sir. 

(b) The point raised in the preliminary 
report of the Chief Technical E"aminer of 
the Centnl) Vigilance Commission will be 
investigated by BllEL and necessary 
action taken by the Company. 

Industrial poUcy in backward areas 
aDd tralDln, prORnuame for Small 

enterpreaeurs 
3778. SHRI RADHAKANTA DIGAL : 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) the S lHent fea'tures- of the new 
In lustrial pulicy in backward areas of the 
country; 

(b) whe.her Governl1lent are coatcm-
))Iating any scheme to impart training to 
small e'ltrepreneu~s to establish small 
industries; and 

(c) the number of such entrepreneurs 
trained in Orissa during 1985-86 and 
details thereof ? 

T}IE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
l)EVELOPMENT (SHRI M. ARUNA-
CHALAM) : (a) One of the objectives of 
the Industrial Policy is to reduce regional 
imba1ances by ensuring dispersal of indus-
tries to backward areas. With this objec-
tive in view, the Government provides 
various fiscal concessions and has Iibera-
lised the i nd uSl rial licensing policy to 
encourage enterpreneufs to set up their 
units in backward areas. The detaiJs of 
concessions/incentives admissible to ent. e-
preneurs for setting up industries in back-
ward areas are given in the booklet 
"Incentives for Industries in backward 
Areas (Central GOVe. nment and Central 
Financial Institutions>' A pr;l. 1984" read 
with this Ministry's Press Note No. 
14/2/83-DBA-I, dated 9 .. 4-85, copies of 
which are avaibbJe in Parliament 
Library. 

(b) Government of India is already 
implementing a scheme of imparting 
training to small enterpreneurs since 1975. 
The Small Industries Service 
Institutes all over the country have 
been organIsIng entrepreneurship 
development programmes to promote new 
enterpreneurship for setting up small 
industries. The scheme covers educated 
unemployed, technical personnel, women 
entrepreneurs, weaker sections and handi-
capped entrepreneurs. 

(c) During the year 1985-86 in the 
State of Or issa, Small Industries Service 
Inst itutc, Cutt:ck orgnnised and conduc-
ted entrepreneurship development training 
programme at 3 places, i.e. Balasore. 
Cuttack, Bhubaneswar in which 125 candi-
dates were trained. 




